CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A.NO.836/2002
Monday, this the lst day of April, 2002

Hon’ble shri Justice ashok agarwal, Chairman
- Hon’ble shri $.A.T. Rizvi, Member (A)

SGhri H.B. Sharma

accounts Officer -
Local Audit Office (Army)
Marar, GWaLIOR (M.P.)

Residential. Address:

p-%, Gola . Ka Mandir),
MES Quarters, Station Road
GWALIOR (MuP.Y

L . : . Applicant:
(By Advocate: Shri DLM.Sharmal

Yearsus

1. Unicon of Indis X
through the Secretary to the Govt.of India
Ministry of Defence, Scuth Block
Mew Delhi-1 '

2. The Controller General of Defence fecounts
West Block-yY, R.K. Puram
Mew Delhi-é6 '

3. shri Basant Singh
Senior accounts Officer
Infantary School, MHOW (MP)
« Respondents .
0O RDER (ORAL)

Justice ashok Agarwal:

_ﬁpplicant, who holds the post of faocounts
Gfficer, 1is an éspirant for the pogf of Senior Accounts
OffFicer. He has, however, not been found fit for the

aforesaid post by the Departmsntal Promotion Committes
(OPCY held in February/March, 2001. It may be that
ceEtain candidates junicr to the applicant have baen

Thal o5

promoteds H=8- neither here nor there. There are

w\ﬂc
certain candidates, who are senior to the applicantSZ aAre

also not promoted. No case, in the circumstances, 1s
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made  out  for  interference with the

Present 04 is, in the circumstances,
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